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Fake  degrees/diploma   in   Electropathy 
Medical Science 

3380. SHRI JAGANNATH SINGH: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state: 

(a) whether any complaints have been 
received against the new establishment 
Harmless Medicines of India. New Delhi, 
Registration No. S/22801 of 1992 issuing 
fake degrees/diplomas in Electropathy 
Medical Science; 

(b) whether this Origanisation is 
authorised to issue degrees/diplomas in 
Electropathy Medical Science; and 

(c) if not, what action has been taken 
by Government against this Organisation 
for issuing degrees/diplomas and to 
cancel its registration? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND 
FAMILY WELFARE (SMT. D.K. 
THARA DEVI SIDDHARTHA): (a) 
The Delhi Administration has reported 
that they have not received any complaint 
in the matter. 

(b) and (c) The Electropathy/ 
Electrohomoeopathy system of medicine 
has not been recognised and the issues of 
recognition of the system/authorising any 
Organisation for issuing degree/diploma 
etc. are subjudice. 

Increase in the prevalence of diabetes 

3381. SHRI V. GOPALSAMY: Will 
the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state: 

(a) whether it is a fact that there is an 
alarming increase in the prevalence of 
diabetes in the country; and  


